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. (e) whether it i.; further a . fal:t that 
these domestic quarrels are the results of 
paucity of finance in the .Dliddle and lower 
ineome I:I"0UP families; and 

send once again a dredger beJonein& 10 t/l.e 
Ca!culla Port Commissioners for l8ckling 
lhe immediato problem of ailtation !bere, A 
Sludy Tcam bas also been appointed re-
cently for a thoroulth inve~tigation iDlo 1be 
siltation prohlems at Paradeep and to sug-
~cst remedial measures. 

(d) if so. the stepS which Government 
oropose to take to improve the financial 
conditions of the middle and lower incomc 
group families and the details thereof 1 

TIlE MINISTER OF STATE IN THE 
MrNlSTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA); ta) to 
( d). The information is being collected 
"nd ,will be placed on the Table of the 
S .. bha on receipt. 

PAIW>£I?P PoaT 

3428. SHRI CHINTAMANI PANI-
ORAHI: Will \lie Minister of TRANS-
PORT AND SHIPPING be pleased to 
state: 

(a) whether G.ovemmcnt are aware that 
the Paradeep Port i~ beiIvt silted· UP very 
fast; 

(b) whether the State Government have 
expressed their anxiety· over this IDlltter 
"lid have informed the Central Government 
to take immediate remedial measures: 
,,"d 

(c) if 80, the ,tel'S taken to cOllstant 
dredging and the ratc at which silting is 
t •• kinK place 1 

THI\ MINISTER OF Tl\ANSPORT 
/\ND SHIPPING (DR. V. K. R. V. 
RAO): (a) Yes, Sir, 

(b) No. Sir. 
(c) Maintenance dredging at the port 

was undertaken on a COIltract basi s b 
Fcbrutlry. 1966. later. a dredger wa' 
hired twice from tbe Calcutta Port Com-
missioners for maintenance dredKing al the 
port. once itl November I~ and a second 
time in March, 1967. Paradeep Port's own 
,it3intenance dr",lIt:er, which was received 
in January 1968, ball a1~0 since beeD com-
missioned into 8Cnice at the pOrt. In 
addition, a ,utter-ilKtiOll dredaer belong-
il1~ to the Minor Port.. Dredaina and Sur-
vey Organisation of the Government of 
I ndia was also deflloyed fee work at 
l'uradecp Port simultaneously with the 
Port's oWn dredger from January to May 
1968. In v;- of the fact that there still 
erists considerable b&ckloa of maintenance 
IIredling, IIrranJClDCllt. bave been made to 

DEVELOPMENT OF M.uOll. PoRTS 

3430. SHRI N. K. SOMANI: 
SHRJ D. C. SHARMA: 

Will the Minister of TRANSPORT AND 
SHIPPING be 1'IeBiCd to state: 

(a) whether the Commitlee on Porta of 
the National Conference of Shippiag, Ship-
building and POrt., hus submitted II report 
recenlly urging Government to undertake a 
cra~h pro~rammc for the devcIOlllDC!lt.qf. 
major port~ ill India: 

lb) the total capital outlay eavi,.ged 
for this l!r0gramme: 

.( c) the steps beinK taun to inaease th~ 
traffic at the Indian pOds and to increase 
productivity of workers: and : 

r 
( d) the stct's bein~ taken to cut down, 

the pilferago of goods and carll' at 1be 
rorts 1 

THE MINISTER OF TRANSPORT 
AND SHIPPING (DR. V. K. It. ·V. 
RAO): (a) The Committee on Porta· of 
thc National Conference on Sbipglng, 
Shipbuildin/l Dnd Ports held in December, 
1967 made several recommendations for 
developing the facilities at JndiB:l Porta and 
for improving their operational eftIdetIey. 
These recommendations have been kept in 
view by the port authorities In drawina up-
Iheir programme f(ll devcloRDlent during 
the Fourth Fire Year Plan. 

(b) The financial implicatioos of the 
recomme':ldatioos can be a.saessed only in 
the light of !be specific programme, to be 
formulated for the develeplllCllt of port, 
during the Fourth Fivo y:ear Plan. 

(c) Ports by themsel ves cannot generate 
tr~ffic but can only provide tadlitiea for 
handlinl traffic and reorient fllemaccord-
ing 10 the needs of Ihe clIaIllilAl trdIe, 
In drawi:lr up their Fourth Ftwo Year Plan 
prorrammes, the port autborltic. are _~ 
inK in view the· antieipatect II1OII1b 01 
traffic ia respect of imporCaDI coaaiaodicies 
in fulure and arc makin, a -.cioua e«ort 




